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C.aT\\\a\ UwWed
[ZZV), WaV\anad\ Coatt\aWs UmWed iMCL'j, Northevn 
CoaMields Lim'rted (NCL), South Eastern Coalfields Limited 
(SECL) and Western Coalfields Limited (WCL) envis­
ages investment of US $ 1697.06 million as per tlie 
financing plan indicated below

(in US & million)

Source of finance Total cost

IBRD 530.00

IDA Credit 2.00

JEXIM 530.00

Coal India Limited 581.06

Suppliers' credit 54.00

Total 1697.06

The above investment will be utilised to meet the 
requirement of equipment for expansion programmes, 
replacement of existing equipment to sustain produc­
tion, providing equipment to mines under development 
to reach target production etc. in 1he above 24 coal 
projects. The IDA Credit of US $ 2 million will be 
utilised for a study of regulatory reforms in coal sector 
of India.

[English]

Export from Andhra Pradesh

1655. SHRI M. RAJAIAH : Will the Minister of 
COMMERCE be pleased to state;

(a) the items that are mainly exported to 
other Countries from Andhra Pradesh during each of 
the last two years; and

Statement • 1

\he amount ot Foreign Exchange earned 
lot the Country through export o1 th ese  items?

THE MINISTER OF COMMERCE (SHRI RAMKRISHNA 
HEGDE) ; (a) and (b) Export data is maintained for the 
country as a whole and not, State-wise. However 
broad categories of commodities exported from Andhra 
Pradesh for the year 1995-96 and 1996-97 are agri­
culture and agro-based products, forest products, leather 
and leather products, animal and marine products, 
mineral and mineral products, handlooms and textiles 
including yarn, handicrafts, drug, kpharmaceuticals, 
chemicals and allied products, engineering items 
and electrnoics items, computer software. As per the 
preliminary estimates of Govt, of Andhra Pradesh, 
exports in 1996-97 were of approximate Rs. 6700 
crores.

Investment by LIC

1656. SHRI MANIKRAO HODLYA GAVIT : Will 
the Minister of FINANCE be pleased to state:

(a) the business transacted by the Life Insurance 
Corporation of India during each of the last three years;

(b) the expenditure incurred by the LIC on 
administration i.e. salaries, rents, office expenses, separately, 
during the above period; and

(c) the amount invested by the LIC so far 
outside the Corporation and annual income earned 
therefrom during the above period?

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (c) 
The information is given in the Statement-1, II and III.

New Business Transacted by LIC during the last three financial 
years for which the accounts have been finalised are as under

(i) Individual Assurances :

Year Policies 
(Nos. In lacs)

Sum Assured 
(Rs. in Crs.)

Annual Prem. Income 
(Rs. in Crores)

1996-97 122.81 56993.94 3360.78

1995-96 110.34 52071.53 2829.26

1994-95 108.88 55468.82 2548.83


